
137 Papers laid [ 18 MAY 1990 ] on the Table 138 

I. A copy each (in English and Hindi) 
of the following papers, under sub- 
section(l) of section 619 A of the 
Companies Act, 1956:- 

(i) Eighteenth Annual Report and 
Accounts of Gujarat Agro Industries 
Corporation Ltd., Ahmedabad for the 
year 1986-87 together with the Auditors 
report on the Accounts and the comments 
of the Comptroller and Auditor General 
of India thereon. 

(II) Review by Government on the 
working of the Corporation. 

II. Statement (in English and Hindi) 
giving reasons for the delay in laying 
the paper     mentioned    at I(i)   above. 

[Placed in Library See No. LT-846/90.] 

Public Notice notifying the News- 
print Allocation Policy for the Licen- 
sing year April,  1990-March,    1991. 

SHRI JAGDEEP DHANKAR : 
Madam, On bahalf of Shri P. Upedra, 
1 lay on the Table a copy each (in 
English and  Hindi) of the Public 
Notice No. l-PR-NP/90 , dated the 
18th    May, 1990,     noticying the 
Newsprint Allocation Policy for 
the Licensing year April 1990 — 
March, 1991. [Placed in Library. 
See   No.   LT-882/90]. 

Report and Accounts (1988-89) 
of the Central Board for Workers' 

Education, Nagpur and related papers. 

Notifications of the Ministry of Food 
and Civil Supplies (Department of 

Civil Supplies). 

 


